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Dr. P. S. Deshmukh: To what extent 
is this accumulation due to larger pro-
duction and to what extent is it due 
to lack of wagons for transport? 

Shri K. C. Reddy: It is entirely due 
to increased production. T])p number 
of wagons made available is showing 
a satisfactory improvement. In fact. 
in 1951 the wagon supply ,' .. as better 
than in 1950, and during the first six 
months of thi< year the oilpply was 
better than that during the correspond-
ing six months of last year. 

Shri K. K. Basu: May I know whe-
ther this transport bottleneck has any-
thing to dn with the recent regrouping 
of raihvays? 

Shri K. C. Reddy: Not at all. 
Shri B. S. 'Murthy: What is the 

average production and relaliv~ con-
sumption every month by way of 
wagons for transport? 

. Shri K. C. Reddy: I require notice. 
Shri B. K. Das: On what basis are 

the wagon allotments made iI.' between 
the different States for transport of 
coal? • 

Shri K. C. Reddy: The ~asis is thi,. 
The various State Jndustries indent for 
so many wagons for themselves. n.od 
the Coal Commissioner .goes thnJugh 
the whole position and then allots the 
respective number of wagon.s to each 
industry. 

Shri B. K. Das: May I know whether 
the hon. Minister is aware that the 
position has deteriorated <luring the 
last few months as regards supply of 
coal to West Bengal? 

Shri K. C. Reddy: No. Sir. I am not 
aware of that. The position has not 
deteriorated in so far as the supply of 
wagons is concerned. bu t if the hon. 
Member wants to know the position 
regarding supply in relation to produc-
tion, I may inform him that tbe posi-
tion has somewhat deteriorated .. 

Shri Beda: I< it a fact that a factory 
in Hyderabad State was not able to 
get a sinltle wagon in spite of its re-
presentations during the last three 
months and also in spite of the fact that 
the supplying colliery hapllens to be 
on the same railway line within six 
hours running ilistance. resulting in the 
unemployment of about 6,000 workers? 

Shri :g. C. Reddy: I am net aware uf 
'that. 

'Shri B. S. Murthy: Can the han. 
Minister tell us whether in the near 
future there will be an increase "in the 
supply of wagons 

Shri K.'C. Reddy: I 'ha,,,, '&lteaoy 
ans"'ered that question.,' 

WRITTEN ANSWERS TO QUESTIONS 

AID TO CANTONMENT BoARDS 

415. Shri N. L, Joshi: Will tae 
Minister of Defence be Dleased to 
state the figures of monetary aid 
which the various Cantonment Boards 
in India .had been receiving either from 
the Central or State Governments 
during the four years preceding the 
Independence and in the subsequent 
years upto 1952' 

The Minister of Defence (Shri ' 
GopaIaswami) : Two State",ent, are 
laid on thEl Table of the House. [See 

. Appendix VIII. annexure ~o. 36.] 
STATE FORCES Pr:RSO"NEL 

416, sardar Bukam Singh: Wi)] the 
Minister of Defence be pleased to state: 

(a) whether any, and if so what, 
facilities were given to the State 
Forces personnel who could not be 
absorbed in the regu'",r Indian Art11Y; 
and ' 

(bj whether any number out of these 
has been settled on land in the 
Punjab? 

The Minister of 
Gopalaswami): (a) 
'facilities were given 
personnel who could 
in the Indian Army: 

Defence (Shri 
Tbe following 
to State c'orces 
not -be Dbsorbed 

(I) Employment in 
Prb.ra(e Service. 

Government! 

(2) Vocational/Technical Training. 
(3) Settlement on land in Co-opera-

tive Colonies on individual basis. A 
statement showing the assistance 
afforded is placed on the Tabl(' of the 
House [See Appendix VIII, annexure 
No. 37.] 

(b) No. 

CORDITE F"CTORIES 

U7, Shri Ga!lpati Ram: 
Minister of Defence be 
state: 

Will tbe 
pleased to 

(a) tbe total number of \'arious cate-
gories of workers employed in all the 
Cordite Factories in India; . 

(b) the terms of their wages and 
allowances according to the nature of 
their work: and 

(cl whether the State ,Employees 
Provic1ent Fund Ordinance applie< 
to them aOO if so, what other facilities 
are providec1 to tbell] and their 
f~mi1ies? 

The Minister of Defpnre (Shri 
Gopalaswami): (a) There is n" l~' one 
lorrlite F:l('tOT.'" in India and thL .... T111m-
ver of wqrke" employed there is I A~6. 
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(b) There are a large llumJ>er of 
types of work and the Pa.>' varies ac-
cording to the nature of ,·ach type. 
The pay scales are based on the recom-
mendation of the Central Pety Cummis-
sion. 

(c) The EmPloyees' Provident Funds 
Ordinance does not apply to workers 
in the Cordite Factory. They are, how-
ever, eligible for joining the Indian 
O[dnance Factories Workme~l's Pro-
vident Fund. 
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The MiJUstet' of FlnlUlce (Shri C. D. 
DesIlmIlkh): The conditions on which 
Scheduled BanKS make advances 
against different types of .securities 
are varied in character and dIffer from 
bank to bank and from customer to 
customer. The rates of interest charg-
ed and the margin stipulated in regard 
to advances against the various ~YJ>E!S. 
of securities by, some of the bIgger 
Scheduled Bank. are as follows: 

(i) B'~i1i()ll 

(ii) Yam an..! teX· 
til .. ~oo,d~ 

(iii) Foocigrams 
(iv) Oil Seeds 
(v) ShareS in jOint 

stock compBIUe. 
(vi) GUf ""cl BUll .... 
(vii) Bill, of ladinjZ 

----
.\ia.r¢n Hate of interest 

10-30% 4-t*% 

10-30% 3,'7'0-1\!'7'0 
20--35% 4*%-61% 
25-46% 4t%-t% 

40-50~~ i -5% 
2;'\-35% -. 4 %_% 
Margins "" wflll "" the 
ratAB VIIJ'f. depending 
on the type of commo-
dity repreaented by the 
bIll of lading, the Btatus 
of the importer/exporter 
eta 

TI>CHNICAL TRAINING Of ::;DIAN 
STUDENTS ABROAD 

419. Shri VidyalaDkar: Will the 
Minister of Education be pleased 
to state: 

(a) the number of Iodlans receiving 
Technical Training in foreign countries 
(country-wi..e) ; 

(b) the amount of money spent by 
the Central Government on such 
Training in 1950-51, 1951-52. lU1d the 
amolJ!1t of money likely to be spent 
in 1952-fJ3: and 

(c) any amount spent o. to be 
spent by any of the foreigL coun-
tries towards this end. and the r.on-
ditions·atta~·~~:,(1 10 surh :-li(~? 

The Minister of Education and 
Natural Resources and Scientific Be-
search (Mauiana Azad): (a) to (c). A 
statement .'Zi\·in~ the information is 
laid on the Table of the House. [See 
Appendix VIII. ,,"l,pxure "<0. 38.1 

CANroNMEXT FORESTS IN RAr<IKH,ET 

420. Shri Bansal: Will the Minister 
of Dt:tence be pleased to state: 

(a) whether it is a fact that the 
Cantonment Forest in Ranikhet is a 
game sanctuary; 

(bl whether it is a fact that mUi-
t ary pE'l'sonnel have been ahootIDs 
game in the forest; and 

(c) if so. the steps taken or pro-
posed to be :3Mon· against those who 
indulge in game shooting? 

The Min;'!er of Defenc.. (Shri 
Gopalaswami): (a) Yes. 

(b) No case has been reported. 
(e) Does not. arise. 

RANIKHET CANTO: .. M£NT 

421. Shri Bansal: Will the Mini<-
ter of Defend be pleased to state: 

(a) whether it is a fact that " 
number of trees in the cantonment 
area 01 Ranikhet have been partly or 
completely chopped off against the 
Forest and Cantonment Byelaws; 

(b) whether it is a fact that this 
has been done mainly to the trees in' 
the compound of military personnel; 
and 

(C) if so, the steps -being taken or 
are proposed to be taken against 
those responsible for this destruction 
and spoliation of natural beauty of 
Ranikhet? 

The Minister of Defelice (Shri 
GopalaswanIi): (a) and (b). No. 

(c) Does not arise. 
FORl![QK lNSt1JIAKC& 00MP.um:s 

422. Shrl Monrka: Will the Minis-
ter 'of FiDanee be pleased to state the 




